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(a) whether Ge>vernment have auaested 
to the Department of Telltlles to constitute 
aa experts 1roup 10 recommend policy to 
be pursued ia the textile secror for the 
next IS or 20 years ; 

(b) whether Oe>vernment have felt 
that tbc iadu1try was faciaa difficultlea as 
it' had ::rown ir. a disorgani1ed manner 
and adequate attmtioo bad not been paid 
to tecbaoloay and market development ; 
and 

(c) if so, the details re1ardio1 the 
suaestions which have been put forward 
for availability of cotton for more produc-
tion during the comi111 years as well as 
durin1 the current year as it bad affected 
following drought In some parts io the 
1rowin1 areas 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCB AND IN 
THE DEP\R.TMENT OF SUPPLY (SHRI 
NIHAR.Ro\NJAN LASKAR): (a) and (b) 
lo order to recommend measures for the 
development of textile industry during 
Vlllh Five Year Piao a Working Group 
has been constituted. The policy of Govcra-
meal with regard to the development of 
tcx:tilc indumy is contained in the lextite 
policy statement laid before Parliament on 
the 9th March, 1981, 

(c) The textile policy states that steps 
will be taken. to increase yield per hectare 
of cotton through dinemiaating knowledge 
of.improved agronomic practices and increa-
sed use of fertilisers, pesticides, quality 
"8cls and irri1ation facilities and that 
Government will encourqe research and 
development activity 1peci.illy for the 
produotion or 1bort duration and hi1h 
yieldina varieties of cotton. The lnten•ive 
Cotton Development Progammc proposes 
an area or 20.20 l.ikh hectares fe>r coverqe 
by t~e end of the Vltb Plan. Period. 

Ac:qulsldon of 310-A Air a.. for 
Air ladla 

8S7. SHRIMATI JAYANTI PATNAIK: 
Will tbo Minister of TOURISM AND 
CIVIL AVIATION be plcued to state : 

(a) wbetber Government have a propo· 
sal for the acquisition of somo· 310.A_ Air 

Buses for Air India for its operation to t'1e 
Gulf and other forei1n countrie1 ; 

(bl if so, the number of 11uch aircrart 
proposed to be purchased by Air India for 
the above purpose ; . 

. . 
(.:) the amount earmarked ~thcreror ; 

and 

(ell the steps taken thereon 1 

THE MINISTER. OF STATE OF THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI. KHURSHBED ALAM 
KHAN) : (a) and (b) Government have 
approved Air India~ prop01al 10 placo a 
Letter of Intent on Airbus ladustrie for 
acquisition of six: A 310.300 Air Buses for 
Air India for operation to Africa, Gulf 
and other foreian countrie1. 

(c) and (d) Purchase .of aircraft is 
financed by Lakins loans from Banks/1111.&i· 
tutions after obtaining the approval of the 
Govcromcot. The purchase of tberie six ~ 
310-300 Airbus aircraft would also be 
financed on the same basis. Air India bas 
pJid Airbu' Industric a refundable deposit 
of US Dollar I 2 Mlllion from its own 
funds with the Letter of Intent. 

Air India arc preparina a detailed acqui - , 
sition propoaal for the approval of Govern· 
ment. 

Trade between Jadla and S..let Unlom 

888. SHRIMATI JAYANTI PATNAIK: 
Will the Minister of COMMERCE bo 
pleased to· state : 

(a) whether Soviet Union is India'~ 

major trade partner : 

(b) if so, its share in. India's forei1n 
trade: and 

(c1 tbe details of the Items oa wjUcb 
lndo·USSR joint trades have been esta· 
blisbed ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMM8RCB AND IN 
TeB DBPARTMBNT OF SUPPLY (SHRI 
NIHAR RANJAN LASKAR): (a) Yes. 
Sir. 
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tb) The share of the Soviet Union ia 
India'• fordp trade in 1982·83 amounted 
to 13.25%. 

(c) Main it•m• of export riom India 
to USSR are rice, tea coffee, tobacco, drup 
&: ph&rmaccuticals, dcteraenu 4 cosmetics, 
lca1hcr fiaisbed cl semi-finished, cotton 
tcxliles, woolleu knilwcar cl hosiery. jute 
manufactures, eaaioecrina aood• etc. M1in 
items or import · from the Soviet Union arc 

-· oil cl oil products, mac:biocry &: equipment 
fertilizers, non-ferrous metals, newsprint 
etc. 

Coutnldloll of Qnp Hotels (or Low 
llld Middle Cla• Toarlata 

889. SHR.IMATI JAYANTI PATNAIK: 
Will the Mialsaer of TOURISM AND 
CIVIL AVIATION be plcaacd to state . 

(a) whether Government have sent 
auidcliaei lo different Slates for comuuctina 
~ botcl• for the bcaefil or low and 
middle cl1111 tourists; 

(b) ~hctbcr Central GoYcmment have 
earmarked funds in the Sixlb Plan for this 
purpose; 

~ if so, the amount allocated to 
different Stalel in Sixth Plaa for coastruc-
tilll cheap hotels ; and 

(dJ tbc step~ taken so far by different 
Slates in comtructina 1ucb cheap hotels 
d ur in1 the current Piao period ? 

THE MINISTER OF STATE OP THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI KHURSHEBD ALAM 
KHAN) : (1) ye .. Sir. 

Broad 1uideline1 laave been cin:ulated 
10 the dirfercnt Statp for the eoast1 uctioa 
or economy botels/Yatrikas. 

(b) A token provision ba1 MD made 
durina the year 1984.8-'. 

(c) Funds have not been allocated 
State-wise. 

(d) It is a new 1ebemc and ne co1M:re1e 
proposal has beet• received from tbe States 
••yet. 

Tearllt Cntre at Chllka in Ori&lia 

890. SHRIMATlJAYANTI PATNAIK: 
Will the Minister of TOUR.ISM AND 
CIVIL AVIATION be pleased to state: 

(a) whether Government have a .propo-
sal to 11tabli1h a full fledged tourls:t 
centre at Chilka in Ori11a ; 

(b) if so, the steps taken In the m1tter ; 
and 

(c) the delails thereof ? 

THE MINISTER OF ST ATE OF 
THE ''MiNJSTRY OF TOURISM 
AND CIVIL AVIATION (SHRI 
KHURSHEED ALAM Kl:tAN) : (a) to (c) 
Recoanisina the tourism ROtential or Chilkl 
Lake in Orissa, it ba1 been included as une 
or the tourist c:catres in the three Travel 
Circuits Identified by the Depart•nt in 
c:on1ult1tion whh the State GoverrQDent for 
the development or touri•t 1arrastructural 
facilities tbrouab the llOmbined rcsourcca 
or Centre/State and the private Aeclors. A 
propoaal for the prepUation or a muter 
Plan (environmenial development plan) 
for Cbif ka is under eJWDia1tion of tbe 
Department. Durin1 1983-84 a aum of Rs. 
I. 80 lakbs was 11nctioacd for rho purcb1se 
of boats al Cbdka Lake. A Tourist Bunplow 
one each at Barkul and Rambba have been 
constructed by 1be Stale Gov,rnment. In 
addition the Stale Government is also 

-opcratlna two motor launches for providin1 
crui1ln1 faclllrie1 to the touri1ots. Steps ire 
also bein1 taken by the State Government 
to orpoise water·skilina counts at Chilka 
Lake. Tbe State Government Is a'so orpois-
ing annual boat race to attract tourists at 
Chilka sinc:o September 19il. Effort• of the 
Govnnment have 1lao been 1upplemeated 
in the private sector by consrruclion of-two 
hotel• 11 Barkul, 

Detelopmeat of BrlJlllt••I Parlknma 

891. SHRI DIGAMBAR SINGH : wm 
the Minister of TOURISM AND CIVIL 
AVIATION be pleaaed to s&ate: 

(a) whether any environmental dcvelop-
meatal plan on Brijbbumi Parlkr1ma, a 
national heritage centre. had been formul1-
ted in view of lakhs or people visiting 
Brijbbumi cvny year Crom all parts of the. 
country and even from forcian lands ; and 




